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Delhi Legislative Assembly

BULLETIN (PART-II)

(General information relating to Legislative and other matters)
Tuesday 16" March, 2010/25 Phalguna, 1931 (Saka)

No. 68

Hon’ble Members are hereby informed that 15 (fifteen) notices of resolutions
were received by the Assembly Secretariat till the last date of receipt of Private Members
Resolutions i.e., Friday, 12.3.2010. The following three resolutions have been selected
on the basis of Balloting. These Resolutions would be taken up for discussion on the
Private Members Day i.e. Friday the 26™ March, 2010:-

S.No. | Name of the Hon’ble MLA
Text of the Resolution

This house resolves that in view of the miserable
1. | Shri Karan Singh Tanwar | situation of the unemployed persons living in Delhi,
appropriate unemployment allowance be provided
with immediate effect.

This House resolves that for proper development of

2. | Shri Naseeb Singh urbanized villages, the work relating to development
' be included in the Rural Development Board
immediately.
This House resolves that ‘Delhi Health & Hospitals
3. | ShriS. C. L. Gupta Regulatory Authority’ be constituted with a view to

make the Government & Private Hospitals and
Nursing Homes more responsible towards the

people.

SIDDHARATH RAO
Secretary




